12/3/2018

=>

Sixteenth Loksabha

Title: Papers laid on the Table of the House by the Ministers/Members.

HON. SPEAKER: Now, the House will take up papers to be laid on the Table.

[tem No. 2 — Shri Dharmendra Pradhan.

... (Interruptions)

THE MINISTER OF PETROLEUM AND NATURAL GAS AND MINISTER OF SKILL

DEVELOPMENT AND ENTREPRENEURSHIP (SHRI DHARMENDRA PRADHAN): Madam, I

beg to lay on the Table:-

(D

A copy each of the following papers (Hindi and English versions) under sub-section (1) of

Section 394 of the Companies Act, 2013:-

(a)

(b)

(c)

@)

(ii)

(@)

(i)

Statement regarding Review by the Government of the working of the
Indian Oil Corporation Limited, Mumbai, for the year 2016-2017.

Annual Report of the Indian Oil Corporation Limited, Mumbai, for the
year 2016-2017, alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.

[Placed in Library, See No. LT-7638/16/17]
Statement regarding Review by the Government of the working of the
Bharat Petroleum Corporation Limited, Mumbai, for the year 2016-
2017.
Annual Report of the Bharat Petroleum Corporation Limited, Mumbai,
for the year 2016-2017, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT-7639/16/17]

Statement regarding Review by the Government of the working of the
Hindustan Petroleum Corporation Limited, Mumbai, for the year 2016-
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(d)

(e)

()

(2)

(i)

(1)

(ii)

()

(i1)

(i)

(1)

(ii)

2017.
Annual Report of the Hindustan Petroleum Corporation Limited,
Mumbai, for the year 2016-2017, alongwith Audited Accounts and

comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT-7640/16/17]
Statement regarding Review by the Government of the working of the
Engineers India Limited, New Delhi, for the year 2016-2017.
Annual Report of the Engineers India Limited, New Delhi, for the year
2016-2017, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT-7641/16/17]
Review by the Government of the working of the Biecco Lawrie
Limited, Kolkata, for the year 2016-2017.
Annual Report of the Biecco Lawrie Limited, Kolkata, for the year
2016-2017, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT-7642/16/17]

Statement regarding Review by the Government of the working of
the Balmer Lawrie Investments Limited, Kolkata, for the year 2016-
2017.

Annual Report of the Balmer Lawrie Investments Limited, Kolkata,
for the year 2016-2017, alongwith Audited Accounts and comments
of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT-7643/16/17]
Statement regarding Review by the Government of the working of
the Balmer Lawrie and Company Limited, Kolkata, for the year
2016-2017.
Annual Report of the Balmer Lawrie and Company Limited,
Kolkata, for the year 2016-2017, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT-7644/16/17]
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(2) A copy of the Notification No. S.0.3281(E) (Hindi and English versions) published in Gazette

of India dated 10t October, 2017 making certain amendments in the Notification No. S.0.1358(E)

dated 27 April, 2017, under sub-section (2) of Section 58 of the Aadhaar (targeted Delivery of
Financial and other Subsidies, Benefits and Services) Act, 2016.

[Placed in Library, See No. LT-7645/16/17]

... (Interruptions)

¥ R AR #IAT@T D wog 731 (3ft Fam HAR TrarR):  wemer weean, § ard iR fraR sm @iy ok £
afrre) ffRM, 1986 @1 &RT 19 & IU-GRT (1) & 3fda JIfERIEAT H.H1.37. 2827 (31) S 30 3K, 2017 &
YRA & Io9a d FH1iRd gs Nt q1 e grr 99 s &t aRdee 4 arsiifder ik ufvar & st
afafde @t 78 8 & g ufa (fe=d) qm sidsl |wenvvl) §91 ued W e gl

[Placed in Library, See No. LT-7646/16/17]
... (cgagm)
AT 31edel @ H vl T gER AT g1 G & g SR 7 & SER B a1 G @ g

...(HagmH)

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE AND MINISTER OF STATE IN
THE MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE (DR. MAHESH
SHARMA): Madam, I beg to lay on the Table:-

(1) A copy of the Annual Report (Hindi and English versions) of the
Victoria Memorial Hall, Kolkata, for the year 2015-2016, alongwith

() Audited Accounts.
(i1) A copy of the Review (Hindi and English versions) by the
Government of the working of the Victoria Memorial Hall, Kolkata,
for the year 2015-2016.
(2) Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (1) above.

[Placed in Library, See No. LT-7647/16/17]
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... (Interruptions)

AT eme @ Repre # B Al Soel-Yooll TEl ST

... (Fag)

W, g AR AEH IEd JATad | o9 /A (st RifRee fe): sreme wEem § feafaled o3 @ ted w
Gl g i--

(1) (Th) PR IS, difed & af 2016-17 & arfics Tfaded & vw ufa (= q2m st dvavv) |

@) PRR 9, Bifea & af 2016-17 ® aIfip @it & UH wfa (R o S dxapvvn) qer S+
TR orETOIeT Jferde |

(@)  BRRAE, ®ifcd & al 2016-17 & BB B GIBR gRI FHET @ AN
H faavor (fR=8 qen 3ol Avavo) |

[Placed in Library, See No. LT-7648/16/17]

(2) (T)  Here Midl SEISYE BR IR sewidlgeH, 9uf & af 2016-17 @ qif-
& ufaded ot va ufa (B o ool wxawon) qon 8+ W TR o |

() HETHT M SICC BR WA o clgore, 8 & df 2016-17 B
HIRIBI B ARER gRT FHIET & IR # favor (B dorr aioh TRBR) |

[Placed in Library, See No. LT-7649/16/17]

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM AND MINISTER OF STATE IN
THE MINISTRY OF ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI ALPHONS
KANNANTHANAM): Madam, I beg to lay on the Table:-

(1) A copy each of the Annual Reports for the year 2016-2017 (Hindi and English
versions) alongwith Audited Accounts in respect of the following institutes:-
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(1)

(i)

(iii)

(iv)

v)

(Vi)

(vii)

Dr. Ambedkar Institute of Hotel Management Catering and Nutrition,
Chandigarh.

[Placed in Library, See No. LT-7650/16/17]

Institute of Hotel Management and Catering Technology
Thiruvananthapuram.

[Placed in Library, See No. LT-7651/16/17]

Institute of Hotel Management, Catering and Nutrition, New Delhi.

[Placed in Library, See No. LT-7652/16/17]

Institute of Hotel Management, Catering and Nutrition, Lucknow.

[Placed in Library, See No. LT-7653/16/17]

Institute of Hotel Management, Catering and Nutrition, Shimla.

[Placed in Library, See No. LT-7654/16/17]

Institute of Hotel Management, Catering Technology and Applied
Nutrition, Mumbai.

[Placed in Library, See No. LT-7655/16/17]

Institute of Hotel Management, Catering Technology and Applied
Nutrition, Ahmedabad.

[Placed in Library, See No. LT-7656/16/17]
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(viii)

(ix)

(x1)

(xii)

(xiii)

(x1v)

Institute of Hotel Management, Catering Technology and Applied
Nutrition, Bhopal.

[Placed in Library, See No. LT-7657/16/17]

Institute of Hotel Management, Catering Technology and Applied

Nutrition, Gwalior.

[Placed in Library, See No. LT-7658/16/17]

Institute of Hotel Management, Catering and Nutrition (Society),
Gurdaspur.

[Placed in Library, See No. LT-7659/16/17]

Institute of Hotel Management, Catering Technology and Applied
Nutrition (Calcutta) Society, Kolkata.

[Placed in Library, See No. LT-7660/16/17]

Institute of Hotel Management, Catering Technology and Applied
Nutrition, Shillong.

[Placed in Library, See No. LT-7661/16/17]

Institute of Hotel Management, Catering Technology and Applied

Nutrition, Chennai.

[Placed in Library, See No. LT-7662/16/17]

Institute of Hotel Management, Catering Technology and Applied
Nutrition, Hajipur.
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(xv)

(xvi)

(xvii)

(xviin)

(x1x)

(xx)

[Placed in Library, See No. LT-7663/16/17]

Institute of Hotel Management, Catering Technology and Applied

Nutrition, Jaipur.

[Placed in Library, See No. LT-7664/16/17]

Institute of Hotel Management, Catering Technology and Applied
Nutrition, Guwahati.

[Placed in Library, See No. LT-7665/16/17]

Institute of Hotel Management, Catering Technology and Applied

Nutrition, Bhubaneswar.

[Placed in Library, See No. LT-7666/16/17]

Institute of Hotel Management, Catering Technology and Applied
Nutrition, Hyderabad.

[Placed in Library, See No. LT-7667/16/17]

Institute of Hotel Management, Catering Technology and Applied

Nutrition, Srinagar.

[Placed in Library, See No. LT-7668/16/17]

Institute for Hotel Management, Bangalore.

[Placed in Library, See No. LT-7669/16/17]
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(xx1) Institute of Hotel Management, Catering Technology and Applied
Nutrition, Goa.

[Placed in Library, See No. LT-7670/16/17]

(xxii) National Council for Hotel Management and Catering Technology, Noida.

(2) A copy each of the Review (Hindi and English versions) by the Government of

the working of the above mentioned institutes for the year 2016-2017.

[Placed in Library, See No. LT-7671/16/17]

(3) (1) A copy of the Annual Report (Hindi and English versions) of the Indian
Institute of Tourism and Travel Management, Gwalior, for the year
2016-2017, alongwith Audited Accounts.
(11) A copy of the Review (Hindi and English versions) by the Government
of the working of the Indian Institute of Tourism and Travel
Management, Gwalior, for the year 2016-2017.

[Placed in Library, See No. LT-7672/16/17]

... (Interruptions)

Ha ward fqer JAarea 7 wrog @3t (st Su greame) ¢ sreme welew, # ffafad u3 9 ted W @ §

(1) (Td) D e dwed, 8 ficelt & af 2016-2017 & arfis wfddes & va wfa (R=d den &ish
HEDHT) |
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@) S fderey dwed, € fQeel! & af 2016-2017 & aIfie oransit @ ud ufa (R=
AT JTIST BT AT TH TR TATIRIET wferde |

(@)  wia Rereay dwed, T3 fecel @ af 2016-2017 & HTIBROT @ RGN
SR e &1 U gfa (fR= q2r s | |

[Placed in Library, See No. LT-7673/16/17]

(2) (vw) arey fenew wfafd, st & af 2016-2017 & afi® fdde T TH T
TRy (= a2 S wenvo) |

(@) Tarqa faemery afafa, Aver & af 2016-2017 & aIfics i@l @ U gfa (=i
AT SIS FEBHROT) AT S U oI@TIRIeT Jferde |

()  Tarea faemea afafa, gt & af 2016-2017 & HRIDOT B
WHR gRI FHIET &Y Ud gfa (fBwa e sRsht dvawo) |

[Placed in Library, See No. LT-7674/16/17]

(3) (Tdp) TG Aferd s Sk uf¥eror uRie, =% faeel @ af 20152016 & a1fits afides @t va ufa
(fa=st o 3o wwamvo) |

(a) rera e srde™ iR ufderr uRig, 78 et @ af 2015-2016 @ aifis  oramsil @t e ufa
(fe=st oI 3RS |XhRoT) qAr S9 WR ot ufide |

(@) e A e iR uiRerr uRiE, 9% el & af 2015-2016 & HRIGIU BT TSR GRT FHIET
@ to ufa (et T ofn dxav) |

(4) Sugad (3) # SfediRad wall &I wuT gedd W) ¥ § gU Ao & &RoT g9 aren faaRor (fR= e
SIS HEHR) |

[Placed in Library, See No. LT-7675/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF SKILL DEVELOPMENT AND
ENTREPRENEURSHIP (SHRI ANANTKUMAR HEGDE): Madam, I beg to lay on the Table a copy
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of the Apprenticeship (Fifth Amendment) Rules, 2017 (Hindi and English versions) published in

Notification No. G.S.R. 1139(E) in Gazette of India dated gth September, 2017 under sub-section (3) of
Section 37 of the Apprentices Act, 1961.

[Placed in Library, See No. LT-7676/16/17]

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS AND
MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, RIVER DEVELOPMENT
AND GANGA REJUVENATION (SHRI ARJUN RAM MEGHWAL): Madam, I beg to lay on the
Table a copy each of the following Ordinances (Hindi and English versions) under article 123 (2) (a) of
the Constitution:-

(1) The Goods and Services Tax (Compensation to States) Amendment

Ordinance, 2017 (No. 5 of 2017) promulgated by the President on ond
September, 2017.
(2) The Indian Forest (Amendment) Ordinance, 2017 (No. 6 of 2017)

promulgated by the President on 2314 November, 2017.
(3)  The Insolvency and Bankruptcy Code (Amendment) Ordinance, 2017 (No.

7 of 2017) promulgated by the President on 23" November, 2017.

[Placed in Library, See No. LT-7677/16/17]

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION AND MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND
INDUSTRIES (SHRI C.R. CHAUDHARY): Madam, I beg to lay on the Table:-

(1) (1) A copy of the Annual Report (Hindi and English versions) of the

10/18
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Agricultural and Processed Food Products Export Development
Authority, New Delhi, for the year 2015-2016.

(i1) A copy of the Annual Accounts (Hindi and English versions) of the
Agricultural and Processed Food Products Export Development
Authority, New Delhi, for the year 2015-2016, together with Audit
Report thereon.

(111) A copy of the Review (Hindi and English versions) by the
Government of the working of the Agricultural and Processed Food
Products Export Development Authority, New Delhi, for the year
2015-2016.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (1) above.

[Placed in Library, See No. LT-7678/16/17]

(3) A copy each of the following Annual Reports and Accounts (Hindi and English versions) of the
following SEZs for the year ended the 315¢ March, 2016 together with Auditor’s Report thereon:-

(1) Santacruz Electronic Export Processing Zone SEZ Authority

[Placed in Library, See No. LT-7679/16/17]

(ii) Madras Special Economic Zone Authority

[Placed in Library, See No. LT-7680/16/17]

(i11) Visakhapatnam Special Economic Zone Authority

[Placed in Library, See No. LT-7681/16/17]

(iv) Cochin Special Economic Zone Authority

[Placed in Library, See No. LT-7682/16/17]
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(v) Falta Special Economic Zone Authority

[Placed in Library, See No. LT-7683/16/17]

(vi) Noida Special Economic Zone Authority

[Placed in Library, See No. LT-7684/16/17]

(vii) Kandla Special Economic Zone Authority

[Placed in Library, See No. LT-7685/16/17]

(4) A copy of the Consolidated Review (Hindi and English versions) by the Government of the
working of the Noida Special Economic Zone Authority, Falta Special Economic Zone Authority,
Santacruz Electronic Export Processing Zone SEZ Authority, Visakhapatnam

Special Economic Zone Authority, Kandla Special Economic Zone Authority, Madras Special
Economic Zone Authority and Cochin Special Economic Zone Authority for the year 2015-2016.

(5) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (4) above.

[Placed in Library, See No. LT-7686/16/17]

(6) A copy each of the following papers (Hindi and English versions):-

(1) Memorandum of Understanding between the MMTC Limited and the Department of
Commerce, Ministry of Commerce and Industry, for the year 2017-2018.

[Placed in Library, See No. LT-7687/16/17]
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(i1)

(iii)

Memorandum of Understanding between the State Trading Corporation of India

Limited and the Department of Commerce, Ministry of Commerce and Industry, for
the year 2017-2018.

[Placed in Library, See No. LT-7688/16/17]

Memorandum of Understanding between the PEC Limited and the Department of

Commerce, Ministry of Commerce and Industry, for the year 2017-2018.

[Placed in Library, See No. LT-7689/16/17]

(7) A copy each of the following papers (Hindi and English versions) under sub-
section (1) of Section 394 of the Companies Act, 2013:-

(a) (1)
(i)
(b) @
(i1)
@)
()
(i)

Review by the Government of the working of the MMTC Limited,
New Delhi, for the year 2016-2017.

Annual Report of the MMTC Limited, New Delhi, for the year 2016-
2017, alongwith Audited Accounts and comments of the Comptroller

and Auditor General thereon.

[Placed in Library, See No. LT-7690/16/17]

Review by the Government of the working of the State Trading
Corporation Limited, New Delhi, for the year 2016-2017.

Annual Report of the State Trading Corporation Limited, New Delhi,
for the year 2016-2017, alongwith Audited Accounts and comments of

the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT-7691/16/17]

Review by the Government of the working of the STCL Limited,
Bengaluru, for the year 2016-2017.

Annual Report of the STCL Limited, Bengaluru, for the year 2016-
2017, alongwith Audited Accounts and comments of the Comptroller
and Auditor General thereon.
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(d) @)
(i1)
) @)
(i1)
(€)) @)
(i1)
(10) (@
(i)

[Placed in Library, See No. LT-7692/16/17]

Review by the Government of the working of the PEC Limited, New
Delhi, for the year 2016-2017.

Annual Report of the PEC Limited, New Delhi, for the year 2016-
2017, alongwith Audited Accounts and comments of the Comptroller
and Auditor General thereon.

[Placed in Library, See No. LT-7693/16/17]

A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Packaging, Mumbai, for the year 2016-2017,
alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Packaging,
Mumbai, for the year 2016-2017.

[Placed in Library, See No. LT-7694/16/17]

A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Foreign Trade, New Delhi, for the year 2016-2017,
alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Foreign Trade,
New Delhi, for the year 2016-2017.

[Placed in Library, See No. LT-7695/16/17]

A copy of the Annual Report (Hindi and English versions) of the India
Trade Promotion Organisation, New Delhi, for the year 2016-2017,
alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
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an @
(i)
12 ®
(i)

Government of the working of the India Trade Promotion
Organisation, New Delhi, for the year 2016-2017.

[Placed in Library, See No. LT-7696/16/17]

A copy of the Annual Report (Hindi and English versions) of the
National Centre for Trade Information, New Delhi, for the year 2016-
2017, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the National Centre for Trade
Information, New Delhi, for the year 2016-2017.

[Placed in Library, See No. LT-7697/16/17]

A copy of the Annual Report (Hindi and English versions) of the
Central Pulp and Paper Research Institute, Saharanpur, for the year
2016-2017, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Pulp and Paper Research
Institute, Saharanpur, for the year 2016-2017.

[Placed in Library, See No. LT-7698/16/17]

(13) A copy each of the following Notifications (Hindi and English versions) under sub-section (3) of
Section 48 of the Coffee Act, 1942:-

o)

(ii)

14 ®

The Coffee Board (Cadre and Recruitment) Amendment Rules, 2017 published in

Notification No. G.S.R.1375(E) in Gazette of India dated 8th November, 2017.

The Coffee Board (Cadre and Recruitment) Amendment Rules, 2017 published in

Notification No. G.S.R.1479(E) in Gazette of India dated 41" December, 2017.

[Placed in Library, See No. LT-7699/16/17]

A copy of the Annual Report (Hindi and English versions) of the
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(15)

(16)

(7)

(ii)

(i)

(ii)

(i)

(ii)

Tobacco Board, Guntur, for the year 2016-2017, alongwith Audited
Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Tobacco Board, Guntur, for the
year 2016-2017.

[Placed in Library, See No. LT-7700/16/17]

A copy of the Annual Report (Hindi and English versions) of the
Rubber Board, Kottayam, for the year 2016-2017.

A copy of the Annual Accounts (Hindi and English versions) of the
Rubber Board, Kottayam, for the year 2016-2017, together with Audit
Report thereon.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Rubber Board, Kottayam, for the
year 2016-2017.

[Placed in Library, See No. LT-7701/16/17]

A copy of the Annual Report (Hindi and English versions) of the
Spices Board India, Cochin, for the year 2016-2017.

A copy of the Annual Accounts (Hindi and English versions) of the
Spices Board India, Cochin, for the year 2016-2017, together with
Audit Report thereon.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Spices Board India, Cochin, for the
year 2016-2017.

[Placed in Library, See No. LT-7702/16/17]

A copy of the Annual Report (Hindi and English versions) of the
Cashew Export Promotion Council of India, Kollam, for the year
2016-2017, alongwith Audited Accounts.
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(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the Cashew Export Promotion Council

of India, Kollam, for the year 2016-2017.

[Placed in Library, See No. LT-7703/16/17]

(18) (1) A copy of the Annual Report (Hindi and English versions) of the Tea
Board India, Kolkata, for the year 2016-2017.
(ii) A copy of the Annual Accounts (Hindi and English versions) of the
Tea Board India, Kolkata, for the year 2016-2017, together with Audit
Report thereon.
(iii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Tea Board India, Kolkata, for the
year 2016-2017.

[Placed in Library, See No. LT-7704/16/17]

... (Interruptions)

g weA e w3 e § 5w 7 qun So dared, T8 e o T w@err Jared § o w13t (S
qeauTe fE): ot werew, # FrafaRed T T Ued TR @l § -

(1) (Td) arcd et gt $feTq Sicye o S=hIRAYA CHIdiol Us #9sHe, [iferk & df 2015-16
& aifice ufades @t v ufa (fR=dr dem eirel wwmwo) |

(@) aree faer arsii) $feae §xiceie 3 SHRATH SaTarsll Us Avsiie, TaIfeRR & dai 2015-16 &
qIfiep or@mRlt &F e ufa (RS qen afioft Wwpvvn) qem S 9% or@raielt yfde |

(M) e faEn el T §Icye 3 SHRAYH cHIdiol U Autiic, Tafeldk & df 2015-16 &
BRI B ARBR gRT FTHET Bt o afa (R qorm st dvaxo) |

() Sudad (1) # Sfedifad w3l @1 wwl Ued W W@ # U fAdd & @Ro goe aren fawor (=Y don
SSHT HEH) |
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[Placed in Library, See No. LT-7705/16/17]

.. (axagm™)
12.07 hours

(At this stage, Shri K.C. Venugopal, Dr. A. Sampath, Shri E.T. Mohammad Basheer and some other hon.
Members came

and stood on the floor near the Table.)

12.08 hours
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